IN THE HIGH COURT OF PUNJAB AND HARYANA AT CHANDIGARH

Statement showing Category-wise Institution, Disposal and Pendency of main

cases for the month of June 2021

Description of Cases Opening Total Total Closing |
Balance of | Institution Disposal | Balance of
the month during the during the | the month

month month

CIVIL CASES

Regular First Appeal 29392 24 0 29416

Execution First Appeal 43 0 0 43

Regular Second Appeal 51927 44 8 51963 J

Execution Second Appeal 399 0 0 399 f

First Appeal from Order (MACT) 44470 33 10 44493 |

\First Appeal from Order (Misc) 7365 13 2 7376 |

First Appeal from Order (Matrimonial) 1915 1 0 1916 |
Second Appeal from Order 306 1 0 307J
Civil Revision 14814 82 28 14868 i

‘Civil Writ Petition 82469 928 387 8301OJ

‘lLetters Patent Appeal 4381 33 15 4399 |

|Election Petitions 26 0 0 26 |

TRecreminatory 1 0 0 1 f

\Application in Election Petition 28 0 0 28

|Probate 4 0 0 4
'Matrimonial Reference 0 0 0 0 ‘Z
chome Tax Cases 1 0 0 1 g
lIncome Tax Appeals 1100 0 0 1100 |
|Sales Tax Reference 2 0 0 2

Sales Tax Cases 0 0 0 0

Sales Tax Appeal 21 0 0 21 1
Wealth Tax Cases 0 0 0 0 {I

VVealth Tax Appeal 3 0 0 3 ﬁi

[Gift Tax Cases 0 0 0 0|

.c;m Tax Appeal . 11 0 0 ’l 11

.Fstale Duty Casej - 0 0 0 l 0 ‘

Central Custom Excise Salt/ m

[Custom Appeals 41 0 2 ‘ 39 |

:Cer»lr?l Excise Cég?s' ] - 0 0 0 0 j
;Ccnlrfa—l F;qse Actr o 74 0 0 74 \
[Interest Tax Appeals 0 0 0 0|
[Vat Appeals
434 0 1 433 1
|General Vat Reference
"Et Revisi ) ° ° : —\
| ons 6 0 0
|




o

Et Case 3 N
Central Excise Salt Reference/Gold = i 0
Control Reference/Income Tax
Reference/Wealth Tax Reference/Gift Tax 36 0 0 36
Reference/Excise Duty Reference
Civil Reference 5 0 0 :
Civil Original 15 0 0 15
Civil Contempts 5361 92 13 5440
Contempt Appeal Civil Petition 18 0 0 18
Arbitration Cases 702 23 4 1 721 |
Execution Liquidation 0 0 0 ! 0 J
Company Appeals 40 0 0 I 4OJ
Company Petitions 244 0 0 244 J
'X-Objection 1965 1 0 1966 |
Transfer Application 1152 25 0 1177 J
'Review Applications 521 3 0 524 J
Civil Suit - Original Side 1 0 0 1 [
?otal of Civil Cases 249293 1303 470 250126
CRIMINAL CASES
Criminal Appeal - DB 13652 30 1 13681 |
Criminal Appeal - DB Acquital 1848 0 0 1848 |
E—rlmina| Appeal - SB 46213 42 2 46253
aminal Appeal - SB Acquital 983 0 0 983
T?nmmal Revision 16098 47 1" 16134 |
—C-;s;nnnal Revision (Family) 1725 12 3 1734 .
Criminal Wit 2320 1034 913 | 2441 J
'N vde‘f F;L:f.crrer;ce 10 0 0 |
Conlemp! Appeals (C;—n;;lal) 119 3 0 122
el Main s | s3s2 3155 144 | 55363 |
Criminal-Complaint-0J 7 B »0 0 0 0 4_‘
bl Urs 378 (384) T 020 | 0 0 ‘ 0295 |
Criminal Reference : '757 ] 0 —Qr o '—'-\—“
PVLA APPI ‘ J—r o 1 o ""“"(—)‘" a 0 1 -__*'
Total of Criminal Cases 146619 43‘2’3 1 2074 " 74—8—8?8j
Total of Main Cases (Civil & Criminal) | 396912 5626 2544 398994
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